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I have aiso to request the Govern-
ment of India to direct the Indian Rare
Earths Lt, t¢ provide adequate protec-
tion to the beach against floodinz and
further to pay equitable compensation
to all those affected so far.

(vii) FAMINE CONDITIONS IN TRIBAL
AREAS OF RAJASTHAN

(Interruptions)

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Mr. Speaker, Sir,
I wouid suggest that you kindly in-
vite friends on my right to your
chamber at an appointed time and
have a discussion with them. If they
come satisfled, well and good; other-
wise they have got full day tomorrow

with them.

CHAITRA 7, 1002 (SAKA)
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Rule 377 262

MR, SPEAKER: I have already
said that. They can come to my
chamber at 1 O’clock and discuss with

AFFECTED AREAS OF RAJASTHAN
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(ix) REPORTED KILLING OF TWO SCHOOL

TEACHERS AND FOUR ASSAM RIFLE AND

BorpErR RoADS JAwANs 1N Mrizoram
BY M.N.F.

S$HRI SONTOSH MOHAN DEV
(Siichar): Sir, under rule 377, 1
wish to raise the following matter:

I rise to draw the attention of the
Home Minister, about killing of two
school teachers and four Assam Rifle
and Border Road Jawans in Mizoram
by the M.N.F. One Shri Ranjan Roy,
son of Shri Nityananda Roy, head-
master of a private school at Kipran
was stoned to death. because he failed



